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with foreign collaboration for off-shore
and onshore drillings in the country
angd if so, the factg thereof?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI K D
MALAVIYA) (a) Yes, Sir

(b) The ONGC have obtuined, in
the past, such foreign asmstanee as
and when necessary

te} For dnilling in the Bombay High
area the Commussion 1s presently uti-
hsing the services of M/s Offshore
International BA of USA under a
contract In May this year two oil
exploration contracts have been con-
cluded with two groups of foreign ol
companies for the offshore exploration
of the Bengal and Kutch basins

Railwaymen proceeded to court against
victimisation

47800 SHRI AJIT KUMAR SAHA
Will the Mimister of RAILWAYS be
pleased to state

(a) how many iaillwaymen have
proceeded to court against various
measures of victimisation and m how
many cases ad-interim  indjunctions
have been granted

(b) 1n how many cases the court
decided in favour of rallwaymen and
how many had to be taken back to
service and/or paid their wages as ¢
result of the court orders

(¢) what amount has been spent by
the Railway Ministry, including Rail-
way Board and varioug Zonal leways
for (1) contesting the cases and (1)
payment of wages, and

(d) in how many cases the Railwav
Minstry has filed appeals against
court orders and the expenses incui-
red for the same”

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH) (a) fo (d) The infor-
mation 18 being collectad and will be
Jald on the Table of the Sabha
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Smuggling of rice to Bombay by Parcel
staff working at New Delhi Station

7% SHRI LALJI BHAI* Will the
VMinister of RAILWAYS be pleased to
~tale

(o) whelher some psarcel stafl work-
ing ul New Delhi Station are smuggl-
mg 1<e o Bombay by tramn:

1y whether some boxes containing
rice were detected at Parcel Depot,
Grant Road (Weslern Railway) in the
month of Seplember. 1074, and

(e) 1t s0 action taken against them
under Mantenance of Internal Secu-
1ty Act?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH) (a) Connivance of a
Parcel Clerk of New Delhi station has
been suspected in nne such case. He
has been ordered to be transferred
from New Delhi.

(b) Yes

(c) Since none came forward to iake
delivery of the consignments in gues-
fion at Parcel Depoi, Grant Road they
were seized and handed over to Con-
troller of Ralioning, Bombay. A case
under Section 7 of the Essential Sup-
plies (Temporary Powers) Act was
registered on 28-9-1974 by the Govern-
ment Railway Police station, Bombay
Central and is under their investiga-
tion

Non-Matriculates appointed agalunst
clerical posts in C.LW.

4795. DR. SARADISH ROY: Will the
Minister of RAILWAYS be pleased to
«tate:

(a) whether some non-Matriculate
or equivalent personnel have been ap-
pointed against clerical posts at Chit-
taranjan Locomotive Workshop during
the current year;





